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 ................... ...... .... ................ AppIicant (s) 

Versus 

........................................Respondent (s) 

Sr N 	Date 	 Order with gature 

31.1.96 The CtAgina l Application in 

disposed of at the admission stage with a UI'I 

direction that the representation filed by 

the applicant vide Annexure-A/6 be looked fld 

into and disposed of on merits by the 

Respondent No.1, within a period of 45 

days from to-clay. The post of E.D.D.., 44 & 

Rarrchandrapur 	 in account with 

Jajpur Head Post Office in Bharmasa la Postal 	h' 
Sub-Division of Cuttack(N) Postal Div isjon ' 

shall not be filled up on regular basis 

unt ii the disposal of the sa id re pre se nta - 
tion by the Chief Post Ister General. 

- 	 M 
Thus the (iginal Application 

is disposed of. / 
Heard Shri. .Ashok Mohanty, learned 4L 

Senior Starxing Counsel, who agrees with 

this position as staged above. 
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